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MR. SPEAKER : The result of the
Division is :
Ayes : 2411; Noes; 45%°,

The motion was adapted.

15.02 Hgs.

RAILWAY BUDGET—GENERAL
DISCUSSION

MR. SPEAKER : The House will now
take up General Discussion on the Budget
{ Railways)

SOME HON. MEMBERS rose—
MR. SPEAKER : Shri Lobo Prabhu,

15.03 Hgs.
[Mr., DEPUTY-SPEAKER in the Chair)

SHR1 LOBO PRABHU (Udipi) : Mr.
Deputy-Speaker, Sir, it is not very easy to
come into the quiet waters of the Railways
Budget after all the high-notes of the
debate we had today. Nonetheless, this is
ap occasion, an exercise celebrated annual-
ly by the Railways to escalate fares and
freights on one side and posts and projects
on the other, This Budgel raises the reve-
nue and expenditure on the maintenance
side by Rs, 45 crores, It escalates freight,
expenditure to Rs. B92 crores, Somehow

it appears that the Railway Ministry thinks
of crores as if they were thousands and
rupees as if they were pennies, For this
reason alone can onc understand the in-
crease from Rs. 243 crores in 1950-51 1o
this figure of Rs. 892 crores this year.
These are asironomical figures, because
during the same period no one, Dot even
a dreamer on that side could believe that
the railway has increased its services, or
increased its capital, to that extent.

About these total figures 1 would make
the first charge of miscalculation, The bhon
Minister says that the budget of 1966-67
ended with a deficit of Rs. 24 crorer, even
though an over-cstimate of Rs, 5.6 crores
was available on the expenditure side (0
cancel that deficit. In the current budget
he anticipates a deficit of Rs. 17.5 crores
and an increase in expenditure to the tune
of Rs. 244, crores, From thess figures one
can expect nothing but miscalculation in
the budget placed before us.

1 feel that I can make a contribution to
this budget by examining the figures of
the past three budgets with patience but

*Wrongly voted for ‘NOES".
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[Shri Lobo Prabhu]

without prejudice, 1 would like to point
out that these figures disclose a spirit of
complete indifference to the value of
money. [ would like to point out that on
the earnings side, on goods earnings the
Minister has admitted a fall. The figures
of goods lifted arc 203 million tons in
1966-67 and 201 million tons in the
following year, In the current year, while
it was estimated that 8 million tons more
would be carried, there has actvally been
‘' deorease of 2,14 million tons. Up to
date it would be more.

Now it is necessary 10 examine this fall
for the last three years against the increase
proposed in the current budget. The
Minister explains that there has been a
fall in agricultural production and that
there has been recession in industry. Unfot-
tunately, the figures furnished by him in
other publications do not support this. In
respect of industry there has actually been
a rise in the indices from 187 to 192. In
agriculture in the years 1965-66 and
1966-67 there has been only a difference
of a few points, the indices varying from
33.6 and 33.3, According to the Economic
Survey in the current year the agricultural
production has gone up by 30 per cent.

15.10 Hgs.

[Sumi G. S. DHiLLoN in the Chair]

Therefore it is not the fall in agriculture
or in industry which explains wholly as to
why there has been a fall in goods freight.
Other reasons must be found and 1 would
like to venturc a few reasons to the notice
of the hon. Minister because it is impor-
tant that we should remove them.

The first reason is that this fall has
coincided with the suspension of the Fourth
Plan, After that Plan was suspended in
1966-67, goods traffic, which before that
time was bounding up every year, has been
stationary and hus since fallen. The rea-
son for this is an important one which
will probably be discussed at length in the
Pudget, but it is important even here to
point out that when Government reduces
its own expenditure there is a fourfold
reduction in private expenditure, It is
described as ‘the multiplier theory’ by
Keynes, namely, that you gannot increase
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private expenditure when you reduce pub-
lic expenditure. 1 hope, therefore, that
when the Budget is going to be discussed,
the Railway Ministry will be on our side
for pressing for more money being spent
by Government on productive purposes,
on reviving the Plan 10 the extent it is
necessary not only to keep up the Govern-
ment expenditure and the Government
staff but also to keep up the whole tempo
of the economy.

It is a pity that I do not have the Gene-
ral Budget before me to examine its effect
on the Railway Budget, It is in a way
rather unfortunate that we have maintained
this British practice of having the Railway
Budget before the General Budget, If some
thought was given to this, the Railway
Budget should follow the General Budget
and should be more precise about ik fore-
casts of earnings and expenditure such as
may arise from changes in dearness allow-
ance and other matters. I do hope, here
also, that at some time, if not next year,
sooner than later it will be possible to have
the Railway Budget just as any other
Demand for Grants following the General
Budget,

The other influences on the fall of the
goods freight have not been considered by
the Railway Minister although in some
respects he has an inkling of what |is
happening. He has noticed that there has
becn a fall in the poods freight because of
the good monsoon, because of a reduction
in long movements of grain on Govern-
ment account as shorter movements by
road arc natural and possible, This s
very important now. This is also u point
which. like the General Budget, must re-
ceive the attention of the Railway Ministry.
What will happen to their earnings and to
their expenditure in case there is a preci-
pitous fall in prices? This fall in prices
should attract even ministers who are not
in the Railway Ministry, It is a precipi-
tous fall. Today, the general price index
is 176 as against 190 at this time last year
and 209 only four months ago. From 209
to 176 is a fall which should merit the
attention not only of the Railway Minis-
try but also of the Finance Ministry, The
Railway Ministry will find that this ten-
dency of freight not being moved, as in
the past, will be accentuated. The Rail-
way Ministry will find, perhaps, a counter-
vailing trend in the movement of industriak
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products. But whether the two will can-
cel each other will depend on other
factors, The Railway Ministry which is
very concerned about the increase in dear-
ness allowances may find itself in a posi-
tion to reduce the dearness allowance, A
new complex of factors is coming into
existence due to this fall in prices, We
have to see this change in Delhi, If Delhi
and Kanpur can give up rationing, we may
take it that within a short time, almost all
other cities will have the right to have
good grain and will have the right to be
free from Government supply. This is
not a small change, This is a great
change which will affect more than ome
sphere of economic life of the country and
1 do hope that the Railways will consider
this.

Other factor is in respect of goods traffic
and of the Railway’s making. What have
the Railways done to improve the goods
traffic ? The Railways claim that they
have speeded up their services; the Rail-
ways claim that they have introduced a
container sysiem and the Railways claim
that they have introduced a special section
of management or salesmanship. All
these new measures have coincided with
the worst fall in goods traffic. It means
cither these measures are useless or that
they are not strong emough for a situation
like this. The Railways cannot rely on
them to increase their goods traffic. The
Railways have, on the other hand, to
consider many other things, many other
factors, that have not been mentioned in
the Budget. Although thg speed of trains
may have been improved, there is no im-
provement in the speed of loading and un-
loading or delivery. This is an aspect
which, I think, will reccive the attention
of the Minister, not only because of the
delay but also because of corruplion und
pilferage which are concomitant of all this.
It is very important that not only the speed
in the ruoning of the trains should be im-
proved but also in the Joading and un-
loading and in delivery, It is also impor-
tant that the senior officers should not have
confidcnce that all is well because there
ure juniors who are attending to this work.
1 had pressed this point before also and
I do hope it will be possible for the Minis-
ter to see that the surprise inspections
made are complete that they include not
only the vigilance part of the police force,
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not only the Directorate of Investigation,
but also the staffl of the Railways,

The other reason or the factor which has
been overlooked by the Railways is that
they have been increasing the freights to
the point that they have become regressive.
The principle of regression is fairly well
known and what has been happening ? You
had a Railway Rates Commission in 1958,
which gave assurances that the railway
freight would be more or less stable for a
period of time, That assurance was broken
aulmost at once by surcharges of 3 and 6
per cent and ultimately in 1964, the whole
surcharge was commuted, was added into
the freight rates with another assurance
that there would be no surcharge., Almost
at once, there was a surcharpe of 20%
on smalls, last year there was a surcharge
of 6% on all goods and this year you have
another 3%. The Minister is trying to
correct me, Probably 1 am wrong; I have
not taken any notes to assist my memory.
But all these surcharges on railway freight
are uncompetitive with private trade, with
the freight carried by road. One may think
that the Finance Minister is helping (he
railway freight by adding to the taxes on
vehicles and petrol, but even. then what-
ever help he gives falls far short of what
is required because there is a bulk of
freight which cannot go by road and
which, therefore, does not move at all and
is lost to both the types of transport. I
do hope, therefore, that this would receive
the attention of the Minister that, in pres-
sing for the imcrease of 3% this year, he
will remember that the factor of regression
has arisen,

Now I come to the income from passen-
ger fares. The position here is not so bad
because according to the figures available,
the kilometre miles have risen from 177 to
182 or thereabout last year, and this year,
although there is an increase in the total
income, it is not certain whether this is due
1o higher fares or due to & greater pum-
ber of passengers. The income figures dis-
close a loss of Rs, 4.5 crores on the higher
classes and a pgain of the same amount,
namely, Rs. 4.5 crores on the thind class
fares. This may mean that the higher rates
imposed on the superior classes have been
regressive and that the higher fares in the
third class have prevented the normal rise
of 3%,
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I shall examine how things can be im-
proved by various measures, but here and
now I would like to suggest that the Rail-
ways should consider removal of certain
disparities, The reports disclose that as a
result of the checking by the Central squad
in certain zones, window sales have in-
creased by 6.5%. That is a sizeable gain
and it should be up to the Railways to
generalise this investigation staff to all
zones to get a similar result,

.Secc.mdly. 1 would point out to certain
disparities mentioned in the Minister’'s own
Report. In the suburban traffic, there ure
people who pay only 7 single fares for a
dm:'lbl_e fare of 30 or 31 days of the month.
This is no doubt a favour to certain class
of passengers, but it is a favour at the
expense of other passengers. u favour at
the expense of the tax-payers, It is proper
Ehar. such disparities are cxamined and it
is seen that all pay what is due,

) Then, there is overcrowding, overcrowd-
ing of a fairly scrious nature. There are
trains in which as against the capacity of
72 passengers there arc 120 passengers, an
increase of 40 per cent, while there are
trains which run empty and where the
average coach capacitv is about 51 per cent
full, which is not at all satisfactory. Here
also is a case for close examination of
those lines where Lhere is overcrowding and
provision of more accommeodation on
thosz lines. This should not be difficult.
considering the big cushion of wagons and
coaches available with the railways,

The capital budget of the railways hardly
ever receives attention, Somchow, one
forgets that there is a capital budget which
is called works budget by some kind of
intentional or indeliberate mistake. This
capital budget has been reduced from
Rs. 304 crores to Rs, 278 crores, Onc
always—itcnds to welcome a reduction in
whatever Government spends. but in this
connection, the railways must remember
that a reduction in the normal expamsion
is not going to be ultimately pood. No
doubt, the railways have been expanding
more than necessary, Their targets were
wrong. As against a freight of 200 million
tonnes carried during the last three years,
they have provided so far for 245 million
tonnes. That was an over-estimate, and
probably some correction was due by the
way of reducing wagons,
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If one scrutinises the works programmes,
one finds a provision of Rs. 105 crores for
new coaches and wagons., Is this neces-
sary, especially when it has been admitted
recently that wagons were not being pur-
chased because too many of them were
idle? 1 know that there were pressures
on the Ministry and there were pres-
double track, A double track is of great
sures e¢ven  from economists thut  they
could not cut down the wagon supply and
the wagon manufacture of this country,
But can we go on adding wagons just to
keep the economy blooming? Can we
not think of some other capital work which
can absorb the capacity of these wagon-
building factories and which can  ubsorb
the capacity of the stcel and other facto-
ries ?

1 would refer now to track renewels
where a provision of about Rs. 50 crores
has been made. The railways can spend
more there, 1 would refer to traffic facili-
ties where also there is a provision of
Rs, 50 crores. ] tried to scrutinise it; I do
not know if my scrutiny was complete, but
1 find no instance of an additios of =«
double track. A double track is of great
advantage to this country; since more
trains can be run it economise the staff.
and it cconomises the rolling-stock. So, |
would like the hon, Minister to copsider
why there should not be more provision
for double irack as we have surplus  of
building capacity just now, and we ure just
going to have very soon as surplus of stecl.
We have a surplus of labour to make the
bullast and do other civil works, We have
not much capital expenditure to incUT U8
the track is already there and only in some
portions it may require to be strengthened.

I would further suggest that the n.dvcn-
tures of the railways on the road require 1o
be reconsidered, There is @ provision to
this effect. It sounds paradoxical. The rail-
ways not only compele with the roudways
through their fare but now iry to compele
with them by putting on the road their own
buses and lorries. This is not fair, You
have already got other people, other opera-
tors in the field, even State Government
operators, and there is no reason why at
a time when the railways are so short of
funds, they should indulge in this adventure
on the roed. This is' the side of income.

When we come to the side of expendi-
ture, the picture is even more painful. The
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Minister admitted that the staff today com-
pared with 1950-51 is better off by 106 per
cent against which the traffic has risen only
by 50 per cent in respect of goods and 36
per cent in respect of passengers. Is the
Ministry justified in spending so much on
the staff when the income has not corres-
pondingly risen 7 The actual figures of
expenditure on the staff are Rs. 1,250 per
head in 1950-51 and Rs. 2,540 in 1966-67.
Taat is bad enough, That is a very steep
risc. But on top of that, there is a rise
in the expenditure on welfare from Rs,
34 to Rs. 144 per head. At the same
lime, the railways are fortunate—this is
rather an  exception— in having Rs. §
crores for merely increments. MNormally
there is no separate provision for incre-
ments because people retire at the top
muking up for the lower increments below.
The railways seem to have stalled on the
Pay Commission report and not finalised
it. They should finalise it and avoid
increments due to this present indelermi-
nuale state,

Secondly, the Minister informed us that
Rs. 97 crores is paid in dearness allowance
only, It is a staggering figure, much
higher than the figure paid in salaries in
1950-51 to all the staff. Only in dearness
allowance it is Rs. 97 crores now, Add to
that the expenditure of Rs. 5 crores on
providing more quarters to the staff when
already 37 per cent of them have these
quarters, and others are receiving house
rent  allowance, Nobudy grudges these
quarters, but in a year of strain when
you are asking for higher fares and freignt,
one has to consider whether the railway
servants also should not be asked to make
u small sacrifice,

Then there is the question of these pass-
es and PTOs. A recent calculation made
by a sample survey shows that it involves
4 total cost of Rs. 18 crores a year. What-
cver it is, where is the justification in
allowing officers six passes plus unlimited
number of privilege travel orders? They
are getting the samec salaries as others
with comparahle qualifications, and to
give them these passes seems to be some-
what of an excessive genmerosity by the
Ruailway Board to the railway stafl.

All this is very burdensome, very
serious, but the Minister who gave us an
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assurance of economy, who told us that
there was & ban on -recrultment, seems
to have ignored one thing, that in 1966-
67 there has been an increase of 734 Class
1 and class II officers, from 6,500 to 7,200
or so. Here is thiy ban if officers in one
single class could be raised in that pro-
portion, about 12% of their total 7 At
tae same time, there is no increase in
Class III and Class IV, as if the railway
can be run by officers alone, as if there
is a demand only for these officers and
there is no demand for others,

To take the different Demands, the first
Demand is that of the Railway Board which
should be an example to other Demands,
but it is something very surprising, something
very disappointing. In the old days there
were four members of the Railway Board.
Now, in addition to the four members, there
are any number of additional members al-
ready added. But this year, after the Minis-
ter had said that there was a ban on new
appointments, therc are three more mem-
bers being added, one permanent and two
temporary, on a salary of Rs. 3,000. There
is ong Director on a salary of Rs, 2,500
added. There are three Joint Directors
added. Is this u measure of economy, is
this a sense of the necessity of spending less
on yourselves waen so much is being de-
manded from the public 7

I was looking into the Telephone Direc-
tory. 1 think the Chairman of the Railway
Board has o bigger personal staff than the
Minisier himself, and probably except the
Prime Minister. there is no one to compete
with him,

Lust yeur. in the newspapers it was re-
ported that he had a special bathroom con-
structed at a cost of Ry 7,000. It is also
reported that he installed an inter-comsys-
tem at a cost of Rs. 2,50,000. It may be
1 am wrong. but 1 am only quoting from
o puper, which you are at liberty to con-
tradict.  This is not economy.

In the other Demands. in Demand No, 4
there is an increase of Rs, 5 crores, in
Demand No. 5 of Rs. 10 crores and il
Demand No. 6 of Re. 8 crores. And the
reasons given arc better utilisation of assets
and higher expectations of traffic. As a
matter of fact, I have already mentioned
that assets this year are not going to be
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increased more than before, and higher ex-
pectation of traffic may also be quite an
illusion of the Railway Board.

There is one other point on traffic. 1
hope the Minisiry will apply their mind to
it, Though there is no increase in goods
traffic in the last two years, the cost of fucl
has risen Rs, 122 crores to Rs. 140 crores
and to Rs, 148 crores in this budget, Tt is
not wholly explained by the increase in sales
tax or increase in the cost of coa]. because
toe figures are much more, and in any case
there would have been some reduction from
the fall in traffic. I am mentioning this,
not because I want to be critical of the
Ministers. In fact I am extremely sympa-
thetic with them because they are faced
with two special features among the minis-
tries of the Government, They are faced
with the Railway Board, that is, the top
executive, without the intervening secre-
tariat, The secretariat may have many
faults but it is on the side of the minister
as against the technocrats. By eliminating
the normal secretariat, ] am sorry to say,
the ministers are completely at the mercy
of the railway board. They may not realise
it but it is the Board, which rules because
the ministers are no match to technocrats.
It is the common man, the public that has
to pay. I should like this to be examined.
The point is whether some administrative
layer should not intervene between the
ministers and the technocrats. Otherwise,
1 am afraid that ministers would be very
much the prisoners of the technocrats,

I have to hurry because my time even
by my own calculations is running out . Tt
is most unfair to close down tae 71 lines
which they propose to close down and on
the other hand open lines which, they are
Dot very sure, are going to be very econo-
mical, The terminal lines are important
to the main lines. Without them, there would
be diversion of traffic to the road and the
main lines will suffer in turn, These lines
have created a certain economic life waich
cannot be dismissed simply because Rs, 6
crores are involved. You must also remem-
ber that many of these lines suffer from
removable defects I mention only the Nila-
giri railway over which I have travelled for
the last fifty years. | can say that the
train in that section is now going an hour
slower than when I was a boy of ten years.
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It takes three hours more to travel by train
than by bus. [ am also sorry to say that
it is always late by two hourg with the
result that if anybody arrives in time, they
find that nobody is expecting them because
they have reckoned with the late running
of the train by two hours. What are your
officers doing ? Why do they not remove
these defects 7 Why have your officers not
made use of the big traffic offered by the
raw film fuctory 7 Way cannot they do
something to reduce overcrowding in the
third class ? It is very unfair that you
condemn a line when you yourself are to
blame in not looking after the normal amen-
ities and opportunities.

I have to jump from one subject to an-
other for want of time. Being a ministry
with socialist aspirations, it thinks that ten
per cent can be added to the AC coaches.
It simply means that you divert that traffic.
These coaches arc used mostly by govern-
ment servants or by people whose expenses
accounts will be passed on to otaers. I am
entirely sympathetic with the idea that the
sleeper coaches should be made to pay
more. In fact there is a very justified de-
mand that the Railway Minister should
enquire from the Railway Board why they
allow this ‘lwxury’ only to those who take
the trouble of reserving tickets. 1 do mnot
fnink the country welcomes the ten per
cent surcharge on luggage because this will
fall on the poorer class of people, passengers
who have a very low luggage allowance, A
first class passenger hardly ever carries lug-
gage which will attract this increase, T am
certainly oppossed to this increase of 5, 10
and 15 paise per ticket because it is a crude
way of increasing the fare and there is no
rationale behind it because a man who
pays five paise pays a tax which is higher
in incidence because nis ticket is the least
priced, The estimate made that this will
yield an income of only 10 crores only s
likely to be wrong I tried to work it out
and find that it could yicld at least Rs, 20
crores this year.

Lastly, the freight on goods traffic is
very unfair because as I have already said
the prices are falling. So, its incidence will
be greater. 1 should imagine that if vou
care to, you can find economies how to
avoid all these taxes.

Lastly, Sir, T would like to say one thing
for my colleagues here. The Minister will
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pick up for reply weak arguments or un-
important arguments which we place here.
Unless we meet the Minister with a common
attack on certain issues, their defence is to
avoid answering the main issues. I would
request my colleagues to join me in pressing
these issues and of course other issues which
emerge that are of common interest. These
facts and figures might have wearied you.
| find the House has become very thin,
.thouga nobody has challenged the quorum.
But I would like to say that all these facts
and figures are arrived at with a view to
do something which is good and workable.
You should accept these figures or you
should explain them, Otherwise, you will
convict yourse]f of miscalculating the in-
come and expenditure of the railways, of
pampering the staff, of reducing the existing
facilities and of aborting the possible im-
provement in the economic condition of
this country,

SHRI D. C. SHARMA (Gurdaspur) :
Please say something about passenger amen-
ities also because you have given so many
facts and figures.

SHR] LOBO PRABHU : 1 am sorry; 1
would like to speak about passenger facili-
tieg, about punctuality and so on. But 1
will do it on a later occasion. But T would
say that Jet it not be said of the Minister
that he threw away the chance to improve
the railways, to speed up the development
of this country and to satisfy the people. 1
hope it will not be explained that his com-
plaint that the railways were burnt was
anything more than expressing the simple
fact that of all the central services the
people have the largest number of grievances
against the railways. I hope it will be
said of us who will criticise you construc-
tively that we gave the railways to the
country and not the country to the railways,

it xawer (faadY) oo weew,
I WY AT FT qoE W qATIG A TqA
fear @, & sod 3o =l It & avw
o faforeee w1 earer femmar s g o
oy @Y s gl Afe e a
feafa s 7 @t 93, @t ag aren
T g ) ared o g @ Foree sl
50 9T®r & FAT EAT | IW WEC F A
ary o arft @, ¥ oF & awy ¥y
W ¥ FAC Y AT AT g § R
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AT F WA 12 AT qrAT T
ITE A g Mz w1 WRHw
FAZ R AT R g e W &
T IET wwAT A AT A W )
o afaw & fao it o § IR W
& FT7 Y fe e wwan @ 1 wwfag
AT MG F FIT I FART WA
T 1 TR ¢ | AT Y WA AR
F, 7 WA & ofrew WA afw
et 37 AT F JT § IAA fow W
T ¥ gFg & gaww fear qn)
THE e § gHIC AT S A
Tei & At fafreed & gow fear
q1 fo for W fear faoe & =
fear =g fow 3= amré oy foredt s,
Tt forms s &4 33 7 12 A9
9 T FT sowm@ g wE §, W
& ) ATE) F qFA AT STy w7 Y ST
TET AT % AYT ATY # AT AT WY
I FAW-EET & 97 ft qraw SoeeE
g1 &% | ¥ fawe 7 afs W sawg
fear g fos T 1 w@ww w5 AR
I F FT F AT TgT ST EI |

e & § ofvaw & ¥ qrene 2w
ARG gESH R HAg A A g8 AT
TYAT AZAT E | UE FHEAT W AAG A
gt fr ¢ foaai ¥ &€ mfear sl
Faeft & | ga a=idag A g &
i ¢ fesd € mfear afafra e &
Wit ameft & &g A Wiy o wore fedy &
IART 7T 9T eqyw A faar | e #
st 41 frafemrgia ot @ o fop ofiey
WA gEAT TEATE |

&3 i A 1957 F AW & AAH
FAwT & qF g0 W7 97 fiR qg AT
gt 27 yT § 9z aww 6 At ¥
9 anft ® Fx T omw | feq & fm
gawaT mifeai st § Afew a7 e
gaa T § AR ﬁrq ¥RY  qHY
ardft & o oM W WO R T
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IO aér g7 €qr 9T ¥ fame
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Tt TUY, IUT IAT | FHfoANE T et
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Z & FTO7 gH § 87 SANH AN A7 AFA
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ATE FY AT AT AAT /TF qf7wRAT
gt st | AfewT yES 7 SfF FEmET
& gafau ot 917 97 F7 G99 2 A7 A
g A FFq 7 1 wEr AT g fE A
Za®t oA F7T AT W@ F IF A
FA T A AZFTAF |

3% qgrorz § 7 Wz ang o
#1 Q1T F7 ¢ FfFa sEr T2 A1 A0dA
ATag TF & HTCOTET SITAAT #300F 79w
FHT wwar 71 gATfEE o wvaw @
FIATT 77 741 Fizarf £ 7 F07 147
£ 7 & o YA T quwAY 2 fr wr &z
*% 99 ¥@r I 2 H.7 ;W T4 .
g 9T FYE a1 TH FTAE )

HTETE w2 q7 2E gEzAT F T F
Frat A A FHAT & omgd AT
giww & 7 ot 78 am gzl 2 f
qAaT A N gy A fFar g aw A 2

Tk Wl (ot Ho Wo qAvAv) - Aar
oA I wEIR 7

it wmersy oY =7 fay F1 TEE FA
i qm A A T =T WO F qF
AT LT | ®F 319 71T 20 ) A
vt fA wERT T I A 2 e oY
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AN T FT gEET &7 WA wAEq
T w1 fReY 8 A wYy g dar @
A} TH aog ¥ A gred AW E |

Teat ST WET OF 1 TR ¥ AT AT
2w WA w1 ow @ e § Tafag
za® fAT 78 SR T / F1A F9A77 €
2 1yt aw o feeal ¥ mfegr sar
FEAT 4 q@ qg HET FT 6 AT FCEY
w$ § wafw avamare anfz 9e® #1 aer
FTEY 377 g7 & 1 F wgm fr feedi &Y
g&gT azET g AT 9 @ AFY afeF =7
mfegt & 39 wem Yz afvedt T=F #r
ot YAl § fedi &l gwgr agr a7
11 %% & 917 | OA7 £ A qrenaE §
7% Afaar fasdr |

Tt e F fem Aogma 2 fa g
fra a% Agwarge 397 amdy wg afe
T3 &1 graTETE &1 oAt #fzaid aer
Zt &% 1 773f 7 se frAmiET F eav
St fanz v & 381 A% @t &1 &
A FETE 39 F1 IT AT@T ST ¢
FrMfaAr & fagT av 20 e #
4 gzfoar faerd sma

15,55 Hrs,

[Mr. DceuTy-SPEAKER in the Chair)

adt fafme A 17 & Foaw ot
mifaai Z@AT FY A1 Elm T FiAT 9 ggr
w7 4 oxfoar fagr &5 & 37 21 ;s
AT a1 # T 7 gfaar i

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA) : When there
was u total strike by the Bombay transport
service, the railways did the maximum
service.  Without the railways, life in Bom-
bay would have been completely paralysed.
Here 1 am listening to the hon, member
saying that the railways did not play their
part and somebody else had to play his
parl by setting fire to the coaches.

SHR[ N. N, PATEL (Bulsar): At the
same lime. the railways also arc responsi-
ble for it
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oft weemy : ¥ § TR fowe g
FRAE A T Asgmaga § o
& qeEl T 497 a1 A F qd W@
FEE AAT TR F ¥ | famwn
EAT | F 1934 & I IWAX
w1 s o @ 1 o e aek drae
miferariz & Yerdr &1 o W e gan
¥ wfoo & adfy 95 7Y & @Tg AW
AT F7T A, 1934 F IOAT Y
w1 ¥ qy wifasw o & 1 g8 FEAw
FACT 794 HEA 97 |1 ITWAG
™ AT @ 9’ TE 9| #) F9 e
I ATE RN AR AR T | AFE
I F T A T AT a7 fewe AN E
AATmafg e feae o3 g1 99
¥ 18 ATCM@ FT 97 4G7 41 FFAW A
FHII O% G #o09 & diq fewdr &
dz7 % fan g £ 791 fas, 89 a7
fede & wrer orfs 9@ 43 g4 913
Fq ardt & qay & A @7 g0 mIr
q |H AT GET | IgH AT AT TR
oA & fa g & ) el ) At ol
W FATA AAT ZACA Wi g4 4, q"T
T & g g g AT 41 T 7T g
fa az 77 aix fege & 9om 1 & 1
o W g9 WL fewe  gm@r 7 A
ATEE T AFT AG AT 8, fewedw
Fafern £ @ew 7@ faar o § i g
zH} Avg & agdr @ ar fe s & faw
o g et 8 fF 2T AT A9 91 A
qU A & fa7 20-30 F0% ¥ afafem
FCAEME

15.53 Hrs.
[MR. SrrAKER in the Chair]

Ay Fr qfEi w1 A femiaw
e &, W A gefa & o A
Frmd v ag @ fe o mdar 4, 5 T
10 A1 7 W@ F s frmw 7
iy &Y § AT W@t Fo & ar F
4 9 & T Tg MY ¥ o= fi wt fow-
A ¥ OF qEAT HIE § q@gi I

PHALGUNA 9, 1889 (SAKA)
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F T feEl R o R § AR | A
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1962 § W T HaATHA # Ja9g
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A FEAT I |
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v 981 91 f5 3@ 97 & sy
T # 20 W e avé F e g
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g F OF A" 92 I €9 ¥ gifa
FV I & AE-IEH A gE | WA
AT F AT AT W GAT AT IW @A A
JEHT FHTAW Y | T A §) T WA
W1 AT 92 §AT W A gifw gk

W § 1856 A FEATT E2WA aAT
g7 @1 39 & fT OF e Brewnt A
¥ fag 11 w7 w9F #7 &9 64 F wrfaorr
fara o & are & 3w Sifeo W
frrer fam o' e fis gt v T
fagsee 7 § | EA WA R g A
Tz § foar a1 fes ag & Tawr
o fear mar 1oF aTE 10 WA F
2 W@ & AR ) wfer § g
fear &ft gEdt acs @ o ) g
urd 3 ¥ awr FF anf § o wEy €
fegmtom su ¥ g dar mff &)
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AT AZT GaAA 39 7 6 2 Afaq )
MEF A oA aF F W & feaw 7
6 WAR! A WA FT FAIG g, 7 WIW
uF fezd § 7t & omd o1 A% & AfFw
O awsegndad £ R uw fed @
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HeAT WEEY [RAT A g A@IE qA A
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£ g9 WG T@E T T AR
FYZTFA & FATW FI 1 & A0 FAT
g f ot ad 47 wet AgEw § A
T %Y £ 37 9T 9 T I 1

o g A #g 2 fF weam gl
Ga ¥ 70 T AR E ITAF AT QT
fawra 7% Fv9f § 399 § IR MA
100 #7 & Fa= & 9= & fad femmt
#! gafaerese 3= § ot Yoy dva ol
arfaama

AU AENAY . AAAG FEE AT
fat sromT WOy ST @

16 Hzs. i

Motion Re: INSTALLATION OF SHRI

MANDAL AS CHIEF MINISTER OF
BIHAR

MR. SPEAKER : The House will now

take up discussion on the motion to be
moved by Sari Nath Pai

SHRI NATH PAI (Rajapur) : ]| beg to

move :

“That this House disapproves the manner
and the procedure adopted by the
Governor of Bihar in installing Shri
B. P, Mandal as Chief Minister, as
likely to bring the Constitution in con-
tempt and danger.”

SHRI R. D. BHANDARE (Bombay

Central) : Sir, 1 rise on a point of order.
1 wish to draw your attention to the words

Shri Mandal as
C.M, of Bihar (M)

“disapproves the manner and the procedure
adopted by the Governor—as likely to
bring the Constitution in contempt and
danger”. I need not refer to the dictionary
to give the meaning of these words, because
my hon, friend knows it. “Disapprove”
means censure. condemn, Therefore, T say
that under rule 184, under which thig motion
has been moved. ...

MR. SPEAKER : Where does that rule
say that we cannot discuss the action of
the Governor ?

SHRI R. D, BHANDARE : | am coming
to that, That rule says:

“Save in so far as is otherwise provided
in the Constitution or in these rules.
no discussion of a matter of general
public interest shall take place...."”

Therefore, if there is no provision in the
Conslitution, no motion can be discussed.
This is a substantive motion which seeks
to condemn the conduct of the Governor.
Since we have accepted a federal Constitu-
tion. 1 need not say that the powers are

so divided between the Centre and the
States.

MR. SPEAKER : He is taking away the
time of the House, Let him come to the
poifit, Does any rule prevent Parliament
from discussing the Governor’s action 7

SHRI R. D. BHANDARE : 1 am refer-
ring to Legislative Assembly Debates of
1936, Volume VI, page 373.

MR, SPEAKER : That is pre-indepen-
dence time. But he said something about
the constitutional provisions. Could he
kindly say where it is mentioned that Parlia-
ment, which is a sovereign body. cannot
discuss the action or conduct of the Gover-
nor ?

SHRI R. D, BHANDARE : I am coming
to that,

MR. SPEAKER : Parliament has got the
power lo impeach the Governor. Then, how
could he say that Parliament cannot dis-
cuss the aclion of the Governor?

SHRI R, D. BHANDARE : If they bring
a motion to impeach the Governor, I will
not raise a point of order. But this sub-
stantive motion is of a nature which secks
to condemn the action of the Governor and,
therefore, under this authority, thiv decision
given by the President of the Legislature at
that time. ...
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